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KARUNA MEDICAL COLLEGE
Karuna lnstitute of Medical Sciences

Post Vilayodi, Chittur, Palakkad 578 103

Ph. :04923 ZZnSO,zzioeo uou:9961150000 Fax:04923 221794

E mail : karunamedicalcollege@gmail'com

N O. K M C/KS P CB / 07 -2022 / 07

Eram

ManagingTrusteeCu mChairman

Karuna Medical College,

Vilayodi, chitter,Palakkad.

To

DT.04.07.2023

Sir,

The Environmental Engineer,

Kerala State pollution Control Board.

District office, Palakkad.

Sub:- Karuna Medical College Hospital- consent to operate Waste Water Treatment plant -
Requested Permission -reg

Ref:- Consent No.PCB/HO/PLKD/I CO/02/20L3.

I Submit herewith the application for obtaining consent to operate /Authorisation

Waste water treatment Plant at Karuna Medical College Campus for treating the waste water

coming fror"n the di,'ferent operational sources as the part cf hospitai and mecjical college

functioning.The above said project has got renewal of consent upto30.06.2023. This applic^ri1n-i)*rfi,
.11:'{'

submitted along with following enclosures for obtaining permission from 1.07.2023. 
'ihis 5Y€c

investment of the above said project is Rs.57,72,95,L48 (Rupees sixty seven crore seventy two lacks

ninetyfivethousand one hundred and forty eight only) as perthe audit balance sheet.

I request that necessary permission may please be granted at the earliest

Thanking you.

-3*=
Yours faithfully,

Tiiiu-",., t-rii,1;.,,,i,.;r..-r l.',"'

12 Annexure- IV11



KERALA STATE POLLUTION CONTROL BOARD

Online Application Receipt
*-:2\,/e - kerula-t>cbonl,'ne Lom

Date: 30-06-2023

LJ ser lo
Phoenix Login ID :9447176762 Pv't.: A/,"ne@ooo-l

Your application has been successfully submitted in the PHOENIX portal of the Kerala State
Pollution Control Board with details below :

1. Application number : 10035384

2. Application for : ICO Consent

3.Industry Name : KARUNA MEDICAL COLLEGE HOSPITAL

4. Category : RED

Dn - ker*la f"f ale
llaltult"sn Lsntra -

Eaat"l ,

I,

5. Industry Type : Health-care Establishment (as defined in BMW Rules) having incinerator irrespective of
waste generation (or) having total waste water generation 100 KLD and above

6. Scale of Industry : Large

7. Month and Year Of Commissioning : January & 2006

8. Gross Fixed Capifal Investment including cost of Land, Building, PIant & SIachinery
wiihout Depreciation (Rs in Lakhs) : 6772.05

9. Cost of Land (Rs in t,akhs) : 39.0

10. Cost of Building (Rs in Lakhs) : 5705.87

11. Cost of Plant & Machinery : 1027.18

12. Fee Details: Amount : 1.0

Receipt no. : 6216185201

13. Registered Address :VILAYODI P.O, CHITTUR, PALAKKAD

l{. Pin :678t03

15. Village : Perumatti

16. Survey No. : 184,18512,18612,18711,2,3,188/1,3,4,18916,19012,3,19013-2,20214,20311,2,20412-l,Z-

2,20511,2,3,4

17" District: PALAKKAD

18. Taluk : Chittur

19. Phone Number :9447176762

20. E-mail Address : karunamedicalcollege@gmail.com

21. Occupier Name and address : P.V MOHAMED HARIF

22. Designation of Occupier : CHAIRMAN

23. Office Address ; VILAYODI P.O, CI{ITTUR, PALAI(KAI)
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24.Pin: 678103

25. District: PALAKKAD

26. Phone Number :

27. Mobile No t 9447176762

28. E-mail Address :

l. karunamedicaicollege@gmail.com

This document is a receipt of submission of application ONLy and does not mean that
ConsenVAuthorizatio/Registration is issued.Please login to the website www.kerlapcbonline.com using your
user id to check the status ofthe application.
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INDIAN fuIEDICAL AS$OCIATION GOES ECOFRIENDLY
IMAGE ADMINIST'RATIVE OFFICE

iMA State Headquaders, Anayara P.O., Thiruvananthapurarn - 695029
Ph.A4712742211,4471-2741188 Mob : 96569 93339 E-mail : imaqeimaksbtvm@gmail.com Website : www imageima org

ra&le
UIJ6U IMAGE COMI\{OI\ BION{EDICAL

{ Behind (irarrralekshnri l\Iudralavanr.
WASTE TREATMENT FACILITY - CBWTF
Manthuruthr'. Kanjikode Wc-st. Palakkad - 678621)

BL

tlr. SULFHI N.
I tc President Il\'l.^. KSll

Dr. ABRAIIAi\i \ ARCH l:Sl'1,

Chairnran, 1\4AGf:

Dr. S.4\'ItlEL KOSH'l
lnrnr. Past Statc lrresiderrt- Il\'1.,\ KSII

Dr'. P. R-\JAGOP{I.AN }iAIR
Vi.c Clrrilirrrrr. l\1.\(it

Dr. JOSI PH BE\AVf li
State Secrctan'. t\'1.{ KSB

Dr. SHARAFUI)HEE\ K.I'.
Secrciary'. 11\'{AGE.

Dr. SIII\l\l1' 1.1l l.{}Sla
State l-rcasurcr. l\,1.\ KSll

lJr. P.\. KRISH\.{KtiHAR
Trcusurer- IMA(;L.

,t( )I {I SrlC&tl"t. t RIIS, lllA-GE
\orth Ilast 7.onc Dr. \'l.l,AYUDHAX K.
ii: r!:ilrLrr:r:ri'r:qtitrii.cotrr'j-:i476:{},:lir9
\lrth Zrine Dr. SAJEEV KL\IAR P.

,r,il ..",r \l I 1 ,11,)r.l

\[id 7-,rnt Dr. H.Ir\EESH l\I.
-:-l':t;:. : -r::::-::, ctnr 9-1j7,s284-5(t

South Zonr. Dr. RA\IARAJL P.

D15] RICT,BT.qEiESENTATIVES
! ll!:qt ?.8!I tha_ps A!!!

Dr. SlDll.\Rl'Il.\\ B.

diriddu,r -sin;il :,,rn 9'l.i7ll7{r(ri_l
(ol!anr

Dr. SEN C-It.
dr:cncr',r snrrrl.coln qll4604-lli8{)

Pathanamthifta
Dr. \1.{\lXAliA\ K.

dnlaniurarankirf, gmail.com 9'1.1705:-190

'!n:rpuz,lri
Dr. SUBFIASH K.S.

:L!hliJ'il',/f;t.nrhcrry.in 9Fl7-lllfil6
Eg!.tqr:a!n

Dr- Sl lKlll\1.\R {l\ T'-l i.

tusukLiinar-a*,.r grnaii.uo!.rr 9i{,tr?{}57? l4

ldttkLi
Dr. Jltt.l-Y \l4RGtlilSti

jollllnunn,,i gnrril.conr 94:1?0716(15

3ruellulalt
Dr. GFI{)R(i li lt I K.\ L,l\

dreforraor*.,u*ulan il'gnrail coni 875,11 5-151 I

Thrissur
Dr. HAR-l-Er\DRANATH.{.1{ A.Dl.

arriilrcentirunathlnrii giriail.cttni f-i96rijJ95
lcla&kad

Ilr. R.\SITH.{ GIRaESH
rr:itlrakgircrsir3T(rr grrril.ccnr S589{}q{ll,li}

l,LLtepp.u:ae
Dr'. IIAJESH P.

ru-lcshni:rir;rrrn/a qrn:il corr 97.155 I (l | 8E

Kozhikodc
DT..ANEEN \. Ktl-tTY

ankdr tilodLrc ii. gi,'l.r;1.aoiIr

IMAGB/Ad'lr / BL / PL I 7 7 aT a I 22-23

To,

PKD.OO50
The Secretary
Karuna Medical College Hospital
5/391, Chittur Vilayodi Post
Palakkad
Phone: 04923 22|OSA, Mobile: 9544590110

Dear Sir

Thiruvananthapuram
23.r2.2022

Sub: Facility Modification of the Healttrcare Institution - Intimation reg.
Ref: 1. Your Request for Bed strength Reduction received dated 22.a9.22

2. Your payment through RTGS received dated 20.O9.2A22

I thanldully acknowledge the receipt of the arnount of Rs.12,86,103/-
remitted online dated 2A.O9.2A22 towards the additional affiliation fee
for the additional 450 beds for Rs.6,75,000/- & the balance amount of
Rs.6,11,103/- towards the monthly operational service charges. The
official receipt for the same is enclosed herewith. Accordingly, the bed
strength of your HCE is enhanced to 500 only for Certificate purposes.

Please note that considering your request referred 1nt cited above, ttre bed
strength of your healthcare institution is retained as 250 beds w.e.f sep
2422 to levy operational cost for the disposal of biomedical waste. The
operational service charges for the Biomedical Waste Management Services
will be Rs.6.35 per bed per day for 25o beds ILzo/" GST Extral and this
should be remitted before the 10th of every month, failing which a fine wi1l
be imposed as stated in "Clause 22" of the terms and conditions of IMAGB.

.{fff>\. yours sincerely,
f " - ----**, t 

-'- \. r-^\

9,1q5 I 81J341

11'avalad
Dr. -\U\I1' CE{IRCE ELLTYATHI\G-{L

dr.sunnlclLrlltliinqelrti.qn;ail.coIn 94r174,18S48

64rni!
Ilr. BENNET CHACKo

bcnne!chaekt:,.a gnrail.com

Dr'. KISHOR
tpitcl.' ki:hrri,a utrail.c0nr

q146296311

Ke$r"lr!d
KUllAlt'l.

: Dr.Sharafudheen. K.p
Secretary, IMAGB,IMA,KSB

copy to:- Dr. Rasittra Gireesh, District Representative IMAGE, palakkad
Mr. T. Jayaraj, Generaf Manager, G.J. M. [india] Pvt. Ltd., pKD

. En4poroe,rL4.g,yout1v... Tmln'a/rLng, Soi.em.s...

\'iLrndeer .|dnrirlisti iltiotr 81.178-3 .36(i66, ,\,lunager' ()pentlion . 9445* Ci*::
Bi!iing Su'tiort . 9,\176 (t2)26, Ret'eption : 0171 - 2'4I l8E, )71)) ll. l'ront O-f{tte Ttul;iit . 9f;i69 93-}39

L-ttrail: iuttgtiniakshit,iir(!!.gmuil.cor't trNehsite: intapitimu.rN"!.

I MAG E .Itv p woor^ t* "l{ Tta*rrdito( 1ilo6,'
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@
KERALA

No.: RPT1626555

Pafticulars

Account :

Karuna Medical College Hospital;

REGEIPT

The Secretary
faiuna Ueaiial College Hospital,5/391,Chittur, Palakkad'Kerala'India'000000

Te1 : 04923221050,4923221060,
karunamedicalcollegehospital@g mai l'com

Through:
Pavment Reference
molde No

Ar98l'Ulrt rn words:

INRTwelveLakhEigthySixThousandoneHundredandThreeonly

Secretary IMAGE IMA KSB

Comput€r Generat€d. Signature Not Required

IMAGE - ?6e ?aaaeea l* "t( 
&ea'*ed'ieal?ttleafe

Date:2O-O9'2O22

Amount

INDIAI{ MEDICAL ASSOCIATION GOES ECOFRIENDLY

ADMIT{ISTRATIVE OFFICE, IMA STATE HEADQUARTERS

ANAYAR,A.P.O., THIRUVANANTHAPURAM'695 029

Asst. Admin. Officer: 81389 99960, Billing Section :98476626-Rt.u*tun 
:8471a711188,27i12211, Front Office : 96569 9333{l

e-maii, imageimaksbtvm@gma il'com, accoun@imageimaksb'com
-w.Utitt 

; iftageima.org tustomer po*al : customer'imaimage'biz

A5c

l!h,:*

le"*,*l Ie"-;"*"| k ln +4d:K^'J 'pP k* f''4/ It'\'"

An *A, ,, d H '*"j44 oP'*);^^'/ kt'utc' eA-'/4

Bank

SIB NEW AiC No:
0236073000050584

Applied
Amount

1286103.00

1,286,103.00

*pl.lt /"* 4,* lL* <AbhN.

1,286,103.OO
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KERALA STATE POLLUTION CONTROL BOARD

FILE NO. :PCB/HO/PLKD/CTO/0 l/08
Date of issue :2710412022

INTEGRATED CONSENT TO OPERATE. RENEWAL

Consent No : PCB/IIO/PLKD/ICO-R/03/2022 Yalirl upto 30.06.2023

Ref : Consent No. PCB/HO/PLKD/IC0/02/2011 dated 10.03.2011 Valid upto 30.06.20f2

The ' Integrated Consent to Operate' issued as per reference above to M/s .KARLTNA MEDICAL COLLEGE
HOSPIT-A.L. \'ILAYODI P.O, CHITTUR, PALAKKAD-67ti103, is hereby renewed up to 30/06/2023 and issued to

tr4/s .I({RL}iA \'IEDICAL COLLEGE HOSPITAL VILAYODI P.O, CHITTUR, PALAKKAD-678103. The

consent(s),'r'ariationorder(s)citedunderreferenceareintegralpartofthisrenewalorderandthisorderissubjectto
the conditions stipulated therein and the following modihcations/ additions.

I. GENERAL

Activity

Validity

Bio-medical waste (category and quantity)

II. Stack Details

S.No. Items Description

I Capital Investment Rs.6772.05 lakh

2 Annual Fee Rs.2,25,500/-

J Fee remitted Rs.15,49,833/-

4 Category Red

Hospital with 450 IP beds

6 30.06.2023

7 Human anatomical waste(Yellow)-5 00
kgly ear, Waste sharps(White)-25 0 kgl y ear,
Discarded medicine(Yellow)-40 kgly ear,
Soiled waste(Yellow)-400 kgl y ear

Stack No. Source of
Emission

Stack Heieht above Control
EquipmentGround Level(In Roof Level(In

Meters)

Acoustic
enclosure

250 KVA D.G
set (2 nos)

Pagel
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I

I

TII. CONDITIONS

L For the renewal of the consent, application in the prescribed format shall be submitted to the Board

through online web portal, in the second month before the expiry of the consent. Late application shall be

accepted only with fine as applicable.

2. Annual report in connection with Bio-Medical Waste Management Rules, 2016 shall be submitted to the

Board before 30th June of every year in Form IV.

3. Approved Outiet location is attached herewith.

4. Servage Treatment Plant (STP) with the following units shall be functional at all times during the

operation of the facility;
Septic tank, Equalizationtank, Grit chamber, Oil trap, Intermediate collection tank with disinfection facility

for lab effluent, Anaerobic reactor, MBBR, Secondary settling tank, Filter feed tank, Pressure sand filter,

Disinfection, Activated carbon filter, Treated water storage tank.

A11 other conditions of the Integrated Consent to Operate issued as per reference above remain unchanged'

DATE :2710412022

Digitally signed by A B PradeeP

A B Pradeep Kumut 
[][l!0rr.04.28 12:01:08+0s'30'

SIGNATURE & SEAL OF ISSUING AUTHORITY

CHAIRMAN

To

KARLINA MEDICAL COLLEGE HOSPITAL,

VILAYODI P.O,

CHITTUR,
PALAKKAD-678 103.

1. This digitally signed document is legally valid as per the Information Technology Act 2000

Page?
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AFFIDAVIT 

 

1. Affidavit submitted before the Environment Pollution Control Board, 

District Office Idukki, Thoduppuzha on the first day of July, Two Thousand Twenty-

Three (01.07.2023) by Muhammed Harif, son of P.V. Hassan, residing at New No. 3, 

Old No. 6, Tatabad Village, Coimbatore North Taluk. 

2. I am the Managing Trustee cum Chairman of Karuna Medical College 

and Hospital. The aforesaid Karuna Medical College and Hospital comprised in Survey 

No. 184, 185/2, 186/2, 187/1, 2, 3, 188/1,3,4, 189/6, 190/2, 3, 190/3-2, 202/4, 203/1,2, 

204/2-1, 2-2, 205/1234 of Perumatti Village, Chittoor Taluk, Palakkad District has 

received the Sanction letter from the Environment Pollution Control Board vide 

Consent No. PCB/HO/PLKD/ICO-R/03/2022 dated 27/04/2022. The said sanction had 

expired on 30/06/2023. There are no changes in the basic investment and hospital 

equipment which were mentioned in the sanction letter.  

3. At present there are 500 beds in the hospital. Apart from that there are 

49 wards/ICU and laboratory facilities in the hospital. The bio-medical waste from the 

hospital is being disposed through KEIL/IMAGE.  

4. The hospital waste from this institution is not being mixed with any other 

kind of waste and is not disposed at other places. Existing systems of septic tank and 

soak pit are maintained for wastewater treatment. The wastewater from the hospital is 

not being disposed into public canals. 

5. The hospital will function only in accordance with all the terms and 

conditions mentioned in the sanction letter. Apart from that it is undertaken that the 

hospital shall comply all pollution control laws and regulations which may be issued by 

the Pollution Control Board in the future. All the facts stated above are true to the best 

of my knowledge. I am aware of the fact that I am bound by any legal actions that may 

be taken by the board if found otherwise.  

 

Place:         Sign 

Date: 

 

True translated copy 

22 Translation for Annexure IV21



 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

BEFORE THE HON’BLE 

NATIONAL GREEN TRIBUNAL, 

SOUTHERN ZONE, CHENNAI 

ORIGINAL APPLICATION NO. 

188 OF 2021 

BETWEEN: 

S. SAKTHIVEL  

…APPLICANT 

AND 

Ministry of Environment, Forest & 

Climate Change & 16 Ors.  

…RESPONDENTS 

 

COUNTER FILED BY 11th 

RESPONDENT ALONG WITH 

DOCUMENTS 

 

 

 

 

M/S. K. GOWTHAM KUMAR (M/S. 

1405/2007) 

BALAJI A.P. (M/S. 1757/2020) 

SANJAY N. GANDHI (M/S. 3480/2021) 

VIJITH A.N. (MS. 4143/2022) 

MADHUHARANJANI P. (MS. 6210/2022) 

SAUGHANTHIKA A.S. (MS. 4090/2022) 

COUNSEL FOR 11th RESPONDENT 

8220581176 


